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INTRODUCTION

I, the Chairman, Estimates Committee having been authorised
by the Committee to submit the Report on their behalf, present this

Sixty-Seventh Report on the Ministry of Transport—Calcutta and
Haldia Ports.

2. The Committee took evidence of the representatives of the
Ministry of Transport on the 11th, 12th and 13th November, 1964.
The Committee wish o0 express their thanks to the Secretary,
Ministry of Transport, Chairman, Calcutta Port Trust and other
officers of the Ministry for placing before them the material and

information they wanted in connection with the examination of the
estimates.

3. They also wish to express their thanks to the representatives
of the Indian National Steamship Owmers’ Association, Bengal
Chamber of Commerce and Industry, Bengal National Chamber of
Commerce and Industry and the Southern India Chamber of Com-

merce for giving evidence and making valuable suggestions to the
Committee.

4. The Report was considered and adopted by the Committee on
the 25th March. 1965,

5. A statement showing *he analysis of recommendations con-
tained in the Report is also appended to the Report (Appendix VI).

ARUN CHANDRA GUHA,
Chairman,

Estimates Committee.
New DEeLHI-I;

April 2, 1965.

Chaitra 12, 1887 (Saka).

(vi)



CALCUTTA PORT
CHAPTER 1. INTRODUCTORY
A. Introduction

The Port of Calcutta is situated on the Ileft bank of River
Hooghly, 80 miles down-stream from the confluence of the Bhagirathi
and Bairab-Jalengi, the two spill channels of the parent River Ganga.

The seaward approach to the Port is at Sandheads about 126 miles.
from Calcutta.

A Port on the Hooghly has existed from times immemorial. Peri-
plus refers to a great commercial city near the mouth of the Ganges.
This was Tamralipti or modern Tamluk below Calcutta. Ptolemy
also refers to the Port on the mouth of the Ganges and remarks that
“it is through this place (that) is brought malabathrum and Gangetic
spikenard and pearls and muslins of the finest sorts which are called
‘Gangetic’ ”. Ships from different countries used to flock at this Port
which maintained direct maritime communications with Ceylon on
the one hand and Indo-China and Indonesia on the other. Fa-hien
(4th Century A.D.) boarded a merchant ship on his homeward
journey, from Tamralipti Huen Tsang (7th Century A.D.) refers to-
the Port as follows: “It is 40 yojanas south from the eastern limit of
India. This is the place where we embarked while returning to
China”. Recent archaeological explorations and excavations carried
out by the University of Calcutta have brought to light evidence
of the existence of several long-forgotten ports on the Hooghly, near

Calcutta. To mention only a few—Berachampa, Bidyadhari, Hari-
narainpur and Atghara.

The history of the present town of Calcutta, however, dates from
August 24, 1690, when it was founded by Job Charnock of the English
East India Company. The new settlement soon spread along the
river to a village called Kalikatta, and by degrees the cluster of neigh-
bouring hamlets grew into the present town. In 1696, the English
built the original Fort William with the permission of the Nawab and
in 1698 they formally purchased the three villages of Sutanati, Kali-
kata and Gobindpur from Prince Azim, son of Emperor Aurangzeb.
Modern Calcutta dates from 1757.

The Port of Calcutta serves an area larger than Britain and France
taken together. The vast hinterland of Calcutta is rich in mineral
resources. Calcutta is well served by island waterways. It is also.
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the terminus of two large zonal railways, namely, Eastern and South
Eastern Railways.

B. Organisational Set-up

2. The affairs of the Port of Calcutta are managed by a statutory
body of Commissioners set up under the Calcutta Port Act, 1890.
This body, known as “The Commissioners for the Port of Calcutta”,
is composed of 24 members representing the principal Chambers of
Commerce in the city of Calcutta, Customs, Railways, Corporation of
Calcutta, Howrah Municipality, the Government of West Bengal,
Indian National Steamship Owners' Association and labour interests.
The Chairman and the Deputy Chairman of the Commission are
appointed by the Government of India. The Chairman is the execu-
tive head of the Commission. The non-official Commissioners are
elected by various interests for a period of two vears. The powers
and duties and responsibilities of the Commissioners and the Chair-
man and the Deputy Chairman are laid down in the Calcutta Port
Act.

A chart showing the internal set-up of the Calcutta Port and indi-
cating the functions of the various departments of the Commissioners
is given in Appendix 1.

The limits of the Port under the Calcutta Port Act extend from
Konnagar to Budge Budge, a distance of 23 miles. The Commis-
sioners are also the conservators of the Port and their jurisdiction
under the Indian Ports Act extends from Sandheads to half a mile
up the confluence of rivers Bhagirathi and Jalengi above their con-

fluence.
C. Powers of Chairman of the Port Commissioners

3. The financial and other powers of the Chairman, Calcutta Port
Trust are laid down in the Calcutta Port Act, 1880. In a written note
supplied to the Committee it has been stated that under the Major
Ports Act. 1963. which has been extended to the major ports of
Cochin, Vishakhapatnam and Kandla, the monetary limits for creation
of posts. appointments, approval of estimates for works. acceptance of
tenders, etc. by the Port Trust, are to be decided by the Central Gov-
ernment from time to time. In addition, there are other provisions
in the Act relating to day-to-day administration which are also of a
flexible nature. This ensures flexibility in the operation of the At
and enables Government to delegate powers to the various Port
“Trusts governed by the Act, according to their needs.
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The Committee have further been informed that as the monetary
limits for the creation of posts, approval of estimates, etc. in respect
of Ports of Calcutta, Bombay and Madras, are fixed in the respective
Port Trust Acts, Government intend to bring before Parliament a
Bill to amend suitably the provisions of Calcutta, Madras and Bombay
Ports Acts in the light of the provisions included in the Major Port
Trusts Act, 1963.

The Committee would urge that the proposal to amend the exist-
ing Port Acts of Calcutta, Madras and Bombay should be finalised at
an early date and that due provision should e made therein for dele-
gation of greater financial and administrative powers to the respective
Port authorities as these are the most important well-established
Ports of the country.

D. Reorganisation of Port Trust

4. It has been represented to the Committee by a non-official or-
ganisation that “at present the Chairman of the Commissioners for
the Port of Calcutta is not only responsible (under Government) for
policy. including forward planning, but is also the sole connecting
and directing link within the Port Administration itself between the
various major Departments, such as Accounts, Traffic, Labour, Ma-
rine, Engineering etc. It is submitted that present circumstances in
Calcutta call for a division to be made between, first, overall admin-
istration. including finance, policy and forward planning, and second-
lv. the cxercise of day-to-day operational control and direction ‘o
obtain the best out of the Port's present facilities™.

The Committee understand that in Great Britain whiie the
Chairman heads the statutory port body, looking generally after
policy matters there is the General Manager who looks after the
day-to-day affairs. The General Manager thus acts as a vitel link
between the statutory policv-making bodyv of the port and the
executive machinery.

The Committee suggest that the question of reorganising 'the
Port Trust on the lines obtaining in more advanced countries to en-
sure better planning and erecution may be examined. The Com-
mittee would also suggest that the work-load on the Chairman of
the three major Port Trusts, particularly Calcutta a complex and
difficult port, may be examined with a view to see how it can be
better rationalised in the interest of efficiency.



CHAPTER I1I. TRAFFIC HANDLED AT THE PORT
A. Principal Imports and Exports

5. Calcutta Part is the receiving and distributing centre not only
for West Bengal but also for the neighbouring States of Assam, Bihar
and Orissa. The most important foreign exchange earning commo-
dities such as tea from Assam, jute products and engineering goods
from mills and factories around Calcutta, manganese ore from Orissa
and coal* from Bihar are exported from the Port. The principal
imports through the Port are salt,* foodgrains, machinery, petro-
leum/lubricating oil.

The figures of export and import traffic, together with ships
handled at this Port during the last eight years are given below:

Year No. of Import Export Total
ships tonnes tonnes
95557 . . . . . 1383 4,352,958 4,516,252 8,869,210
1957-58 . . . . . 1593  S,515,768 4,640,579 10,156,347
1938-59 . . . . . 1742 5,065,327 4,133,498  9,198,82§
1959-60 . . . . . 1820 4,954,017 4,675,339 9,629,356
1960-61 . . . . . 1786 5,491,709 4,008,805 9,500,514
1961-62 . . . . . 1806 4,884,320 4,417,870 9,302,190
1962-63 . . . . . 1821 5,479,724 4,723,218 10,202,942
1963-64 . . . . . 1828 6,028,090 4,910,346 10,938,436

Comparing the volume of traffic during 1956-57 with that in
1963-64, it is observed that there has been an increase of about 39
per cent. in import traffic and an increase of about 9 per cent in
export traffic.

The break-up of the traffic handled in 1956-57 and 1963-64 in
terms of principal commodities is given below:

Imports 1956-57  1963-64
tons tonnes
Saht . . . . . . . . . . 418,913 396,241
Foodgrains . . . . . . . . . 720,67$ 1,553,219
Petroleum including lubricsting oil . . . . . 1,210,523 1,889,990
Other cargo . . . . . . . . . 2,002,848 2,188,640
TotAaL . . 4,352,958 6,028,090

*Coal is thﬁedloporuhlndh. Similarly, salt is mostly brought in fro.
Tuticorin and other Indian Ports. y ’

4



Exports 1956-57 1963-64
tons tonnes

Coal including Bunkers . . . . . . . 2,105,818 1,983,663
Cunnies . . . . . . . . . 936,913 1,104,128
Ores . . . . . . . . . . 773,538 789,856
Tea . . . . . . . . . . 189,186 163,172
Other Cargo . . . . . . . . . §10,797 869,525
Total . 4,516,252 4,910,346

GRAND ToTAL . . . 8,869,210 or 109,38,436

9,0IL,I17  109,38,436
tonnes  tonnes

B. Congestion in the Port

6. Congestion in the Port is created by the detention of vessels,
both incoming and outgoing. Congestion not only affects the turn-
round of vessels but results in incurrence of demurrage with far-
reaching effects on the economy of the country.

7. Detention of Incoming Vessels.—The detention suffered by an
incoming vessel is calculated from the time it arrives in Part upto
the time of allotment of berth. This is influenced by several factors
such as:

(a) availability of a berth. Temporary shortage occurs dur-
ing bore tides when the river moorings and riverside
jetties cannot be freely used;

(b) irregular arrival of vessels resulting in bunching;
(c) readiness of the vessel to unload;

(d) rates of discharge of different types of cargo which detes-
mine the period of occupation of berth;

(e) weather conditions.

Detention suffered by incoming vessels during the last three
years has been as follows:

Year Detention suffered
by general import by food vessels
vessels

1961-62 . . . . . . 0-03 day 0-02 day
1962-63 . . R . . . 040 03
1963-64 . . . . . . 1'00 L IR ST




The Committee note that the detention suffered by the general
import vessels has risen from 0-03 days in 1961-62 to 100 days in
1963-64. The increase in detention of vessels carrying foodgraing is

even more marked and has risen from 0-02 day in 1961-62 to 1:1 day
in 1963-64.

As regards the detention money paid and despatch money earned
by shippers in Calcutta the figures for the last four years are indi-
cated in the following table:

(in 000 rupees)

Year Detention Desptc

money money

paid earned

1961-62 . . . . . . 906 15212

1962-63 . . . . . . . 1299-§ 889-1

1963-64 . . . . . . 358-7 1567°8
1964-65 (upto Aug. 1965 . . . . 1136°9  2§5S-2

In reply to a question asked in the Lok Sabha* on the subject,
it was stated that:

“The congestion of vessels at Sandheads can be avoided dur-
ing bore-tide periods if more berths are provided in
the Port. This is, however, not an economically feasi-
ble solution, nor is it possible within a short time to
provide additional berths. Other steps which were
feasible had, therefore, to be taken. One such steps
wasg to improve the labour output so that vessels occupy-
ing berths inside the docks could be loaded and unload-
ed more quickly and detention to vessels waiting for
berths reduced. A scheme providing incentives to shore
labour for higher output has already been introduced
and is working satisfactorily. The drawing up of a
similar scheme as far as labour employed on ships is
concerned was, therefore, taken in hand on an urgent
basis.”

It has been represented to the Committee by a leading Chamber
of Commerce and Industry that Calcutta Port “is more expensive
because the movement takes longer. The movement takes longer
because of the extra time required for actual handling, documenta-
tion and removal.

*U.S.Q. No. 131 dated 8th Sept., 1964.
1..8. Debete Cols. 3541356 dated 8th Sept., 1964.
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The extra time results from a lower rate of work, too many
paper hoops through which the merchant hag to jump, and inade-
quate road and rail offtakes.

Basically, the lack is of a full appreciation by all concerned that.
time is money, and ultimately their own money.”

The Committee are distressed to note that detention suffered by
vessels during the current year is on the increase resulting in pay-
ment of increased detention money. There has been an equally
marked downward trend in the despatch money earned.

The Committee would suggest that concerted measures* should
be taken by the Calcttta Port authorities to reduce detention to
ships and to speed up their turn-round. In their 66th@ Report on
Dock Labour Boards, the Committee had already observed that the
Government should investigate the reasons for the low output of
Calcutta dock labour as well as delay in the unloading of ships and
take suitable remedial measures including extension of incentive
scheme and they cannot but regret that it should not have been
possible to take effective action in this direction so far.

®For measures suggested please sce paras 13, 39, 43, 48, 49, 57, 58, 78 and 30.
©@Pleasc sec Para 22 of the Sixty-Sixth Report of the Estimates Committec.



CHAPTER III. FIVE YEAR PLANS

8. The following brief details of the number of projects provided
for and executed by the Calcutta Port authorities will give an idea
of the pace of development of the Port during the First, Second and
Third Five Year Plan periods:

(@) First FiveYear Plan
(1951-52 to 1955-56)
Outlay
Estimated outlay on the approved projects
Expenditure during first Five Year Plan period
Amount carried over to th: Second Plan
Number of Projects included in the Plan

. . . Rs, 12-07 crores
. « Rs. 3.49

. Rs. 8-:58
26

(b) Second FiveYear Plan
(1956-57 to 1960-61)
Number of Projects
Carried over from First Plan . . . . . . 1q
New Projects . . . . . . 26
Total number of projects for Second Plan"period . 45

Outlay

Carried over projects . . Rs. 8-58 crores
Extra provision to meet the revision of the ongmnl esumutes Rs.

3°87 .
New Projects . . . . . . . Rs, 18-68 ,,
Rs. 31-13 ”»
Expenditure
Rupee expenditure . . Rs., 10-91 crores
Foreign Exchange Rs. 4'82 ,,
TOTAL EXPENDITURE . Rs. 15-73 crores

Amount carried over to ThirdJPlan .

{¢) Third FiveYear Plan
(1961-62 to 1965-66)

Rs. 15:40 crores

Number of Projects
Carried over from Second Plan . . . . . 29
New Projects . . 21
Total number of Pro;ects for Thn'd ]Phn penod . S0
Carried over Projects . . Rs. 15-40 crores
New Projects

. o o . Rs. 34"7.»
Rs. 3997 "




The following table indicates provision in the Third Five Year
Plan for continuing and new projects and the expenditure incurred
upto 30th November, 1964. For the sake of convenience the tables
have been divided into two parts. Part A deals with projects with-
in the scope of the International Bank Loan Assistance while Part
B covers projects outside the scope of the International Bank Loan
Assistance. The physical progress made in the execution of the pro-

jects is indicated in the detailed statement reproduced at Appendix
k1

PART A.—Projects within the scope of the International Bank]Loan Assistance

Plan Expendi-

provision ture in-
curred
upto
30-11-1964

(in lakhs of rupees)
X . Continuing Projects

(25 projects)

Development of Berthing Capacity (7 projects) . . . 410°93 381-38

Improvement of River Hooghly (1 Project) . . . 123°00 120-66
Improvement of Railway facilities (3 Projects) . . . 115-01 88-78
Replacement of Floating Craft (12 Projects) . o . o 60344 §29-17
Other improvements (2 Projects) . . . . . 112-08 63-70
1364-46 1183-69

TI. New Projects

(17 Projects)
Floating Crafts (10 Projects) . . . . . . 1313°90 213-70
Roads and Bridge (1 Project) . . . . . . 69-50 458
Port Equipment (3 Projects) . . . . . . 131°00 16-69
Docks and Berths (1 Project) . . . . . . 10000 5$-70
Studies (2 Projects) . . . . . . . . 175°30 116-9>

1789-70 357-57

PART B—Projects outside the scope of Internasional Bank Loan Assistance

I. Continuing Projects
(4 Projects)

Other Improvements (4 Projects) . . . . . 5§6-10 38-09

$6-10 38-09
XX. New Projects

iy P 100-00 40°12
Improvement of River Hooghly (1 Project . . . . . .

So:inl Services (2 Projects) . . . . 133-23 Xo-13
Project Bxpansion (1 Project) . . . . . 70000 132°26

933:23  172°ST
2868 (Ail) L.S.—2
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Toe principal reasons for the short-falls in expenditure in the-
Frrst and Second Five Year Plan periods have been stated by the-
Port Commissioners, Calcutta to be as follows:

(i) The execution of projects in the First Five Year Plan was
taken in hand after two years of Plan period had elaps-
ed. During the remaining period it was found difficult
to make much headway as a separate organisation had
to be set up to deal with development works involving
a great deal of planning and coordination.

(ii) Non-availability of loan from International Bank for Re-
construction and Development, Washington for two and
half years to meet the foreign exchange expenditure on
the new and certain carried over projects included in
the Second Five Year Plan. The first IBRD loan of
Rs. 13'81 crores was negotiated in 1958 and an agree-
ment was signeq on the 25th June, 1958. On comple- .
tion of certain formalities, the Commissioners were per-
mitted to commence withdrawals from the 2nd October,
1958. The closing date of the loan was originally fixed
as 30th September, 1962 but later extended at Commis-
sioners’ request to 31st March, 1965, since they were
unable to complete withdrawals by the original date.
The amount paid as commitment charge on the loan
from the effective date viz.,, the 2nd October, 1958 to
31st March, 1964 calculated at § of 1 per cent. per an-
num on the loan amount not withdrawn from time to
time was Rs. 35 lakhs. The second IBRD loan of Rs. 10
crores was negotiated in 1961 and an agreement was
signed on the 17th August, 1961. On completion of cer-
tain formalities, the loan was made effective for com-
mencing withdrawals from the 27th September, 1961.
The closing date of the loan has been fixed as 30th Sep-
tember, 1965. The amount paid as commitment charge
on the loan from the effective date viz., the 27th Sep-
tember, 1961 to 31st March, 1964 calculated at § of 1
per cent. per annum was Rs. 15 lakhs. The commitment
charge has been reduced to 3/8 of 1 per cent per annumr
with effect from 1st July, 1964.

(iii) the unusual shoaling of the Balari Bar necessitated thc
expansion of the dredging fleet and consequenfly @hie
construction of certain less urgent craft and projects
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were deferred. The change involved replanning and
slowed down the pace of execution.

The Committee regret to note that there has been heavy shortfall
in the planned erpenditure during the First Plan period. Against
the total outlay of Rs. 12.07 crores provided in the First Plan only

Rs. 3:49 crores were spent, and only 7 out of 26 projects could be
completed.

The Committee also note that only 50 per cent. of the total outlay
provided in the Second Plan was utilised and out of 45 projects, in~

cluding 19 projects carried over from the previous Plan, only 16 pro-
jects (i.e. 39 per cent.) were completed.

The Committee are distressed to find that a start for the execu-
tion of projects included in the First Five Year Plan was made only
after two years of the Plan period had elapsed and that it was then
found difficult to make much headway even in the remaining period

of the Plan because a separate organisation had to be set
planning and coordination.

up for

The Committee cannot help regretting these shortfalls all the
more since they find that most of the ills of the Calcutta Port are
traceable to the failure of the authorities to properly plan and exe-
cute the projects during the first two Five Year Plans. The Com-
mittee consider that the progress even in the Third Fire Year Plan
has not been very satisfactory inasmuch as only about Rs. 17:52
crores have been spent upto 30-11-1964 out of a provision of Rs. 3997
crores for the entire Plan period. They would stress that the exe-
cution of the Plan projects which are essential for the improvement
of Calcutta Port operations should be speeded up so that these are
completed as per schedule within the Third Plan period.

The Committee would also suggest that a careful outline of the
works to be provided in Calcutta Port during the Fourth Five Year
Plan may be drawn up at an early date after taking into account the
likely development of Haldia Port and the neighbouring Paradeep
Port. Advance action is necessary to be taken up during the last
year of the current Plan period so that the new schemes in the

Pourth Plan can be taken up for implementation without avoidable
delay.



CHAPTER IV. HOOGHLY RIVER
A. Bars

9. As stated earlier, the Hooghly is formed by the confluence of
the Bhagirathi and the Bhairab-Jalengi, two spill channels from
River Ganga, at Nabadwip. The seaward approaches to the Port
from the Sandheads at the head of the Bay of Bengal are difficult to
navigate and there is a constant struggle with nature :n maintaining
adequate depths, especially during the dry season and the period of
seasonal changes. In the 126 miles of navigable channel leading to
the Port of Calcutta from the seaward limit there are a number of
bars. Eleven of these are between Calcutta and Diamond Harbour
(42 miles from Calcutta) and the remaining three are located in the
Estuary below Diamond Harbour. In addition, there are a number
of sharp bends making navigation on the Hooghly a difficult and
arduous task and imposing restrictions on the size of the vessel that
can come upto Calcutta.

The bars upstream of Diamond Harbour are subject to consider-
able seasonal fluctuations in depths and changes in the alignments of
the channels, most of them scouring at the end of the freshets except
where the configuration of the banks is unfavourable. Deposition of
sand along the convex side of the channel takes place during the
freshets while the channels along the concave bends are scoured out.
With the cessation of the upland water supply, alteration in the orien-
tation of the channels takes place and the tidal inflow endeavours to
push the sands on to the channels along the concave side upstream.
This process goes on for about 9 months of the year but with the
advent of the freshet and restoration of upland water supply, the
navigable channels of the bars gradually shift back.

The eleven bars between Calcutta and Diamond Harbour can be
classified into the three following groups:

(i) The five bars between Garden Reach and Ulubaria viz.
Panchpara, Sankral, Munikhali, Pirserang and Poojali are
known as low water crossings because a medium or a shal-
low draft vessel should normally be able to cross them just
before low water. These bars improve during the freshets
and deteriorate to a varying degree in the dry season. The
progressive deterioration of Sankral and Munikhali where
both banks developed abnormal double concavity and the

12



(ii)

(iii)

(iv)

13

river became unusually wide, was causing concern and a
spur was constructed in 1954 to correct this, As a result
the flow condition have improved considerably although
dredging is still required at the end of the dry season.
Panchpara, Pirserang and Poojali bars require to be dredg-
ed at the end of the dry season and in the early part of the
freshets.

The two typical bars downstream of Ulubaria Anchorage,
known as Moyapur and Royapur are the direct result of
concavity abruptly changing from one bank to the opposite
bank resulting in the formation of a shallow crossing con-
necting the two deep pools. The position of the navigable
channel changes seasonally over these two bars and dredg-
ing operations are carried out to assist nature during these
seasonal changes without loss of navigable depths in the
transitional period.

The Fulta Hooghly Point area is in a complicated section
of the river with the outfalls of the two rivers, Damoda:
and Rupnarayan in this area. There are four bars known
as Fulta, Ninan, Nurpur and the Eastern Gut. These bars
and their seasonal behaviour are the direct result of the
faulty configuration of the river in this stretch viz. an
unnatural protrusion at Fulta Point and a sudden right
angled bend of the river at Hooghly Point further compli-
cated by the hydraulic balance between the Damodar,
Rupnarayan and the Hooghly rivers. Dredging is carried
on in this area throughout the year as while the Eastern
Gut Bar shoals after the diminution of upland water and
throughout the dry season (this bar is known to shoal as
much as 5 feet in a day during perigee spring tide) Ninan/
Nurpur which depends on the hydraulic balance between
the Hooghly and the Damodar end Fulta deteriorates in
the freshets. Thus at most times two dredgers are simul-
taneously dredging in this reach. The training scheme
known as the Fulta Point Scheme has recently been imple-
mented. Further works will be necessary to drive opti-
mum benefits.

There are three main bars in the estuary of the river below
Diamond Harbour known as Balari, Auckland and Saugor
Crossing/Middleton the outer bar. Very little dredging
had in the past been carried out in the estuary where perio-
dic cyclic changes of channels has been the main feature.
The dredgers now available with the Commissioners are
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designed to dredge mainly in the Upper river and it is only
in winter months, that the dredger can attempt to dredge
the outer bars, when they can be spared from their com-
mitments in the Upper -Reaches. Balari Bar can, however,
be dredged on most days of the year except in very bad
weather. While the outer two bars have shown improve-
ment in depth, Balari Bar had been deteriorating steadily
for the past thirty years. After detailed investigations this
bar has recently been developed in a more favourable

alignment by training works and dredging and is showing
steady improvement,

10. Siltation of Navigable Approaches.—Inadequate head water
supply coupled with considerable sand charge due to orientation of
the off-takes of the feeder rivers being on the unfavourable side of
the Ganga has gradually brought about deterioration of the Bhagi-
rathi, the Upper Hooghly and the bars between Calcutta and Dia-
mond Harbour. These bars and channels now do not scour out to

the same extent at the end of the freshets as was the case in the
beginning of this century.

B. Port Area

11. The deterioration in the Port area between Howrah Bridge and
King George’s Dock is even more pronounced and alarming. The two
Docks, River Moorings, riverside berths and the two bars in the Port
area i.e. Hastings Bar and Outram Shoal have all been silting entail-
ing intensive dredging operations. It is now found that the riverside
berths need continuous dredging, siltation occurring during bore

tides. The Dock basins and berths are also silting up and require
periodic dredging.

The two dock systems in Calcutta have their own further limita-
tions viz. the K.P. Dock cannot take ships more than 515 ft. in length,
and in K.G.D. the deep drafted vessels can proceed out only at slack
high water time, thereby restricting the number of vessels that can
proceed out of dock. Also there are a limited number of safe anchor-
ages in the River Hooghly, which restricts the number of deep drafted
vessels that can be booked outward from the Port of Calcutta. The
number of deep drafted inward bound vessels have also to be res-
tricted, due to insufficient depth of water at the dock entrances, which

“does not usually permit more than one or two such vessels being dovk-
ed in particular tides.
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C. Bore Tides

12. Another problem facing the Port is the frequent occurrence of
bore tides. Although bore t.des have been experienced in the Port,
probably from its very inception, there has been considerable increase
in frequency and intensity of bore tides in recent years. The pro-
gressive deterioration of the entire tidal prism; upto the tidal limits
at Swarupgunj 80 miles upstream of Calcutta and the decrease in the
depths of the navigable approaches between Diamond Harbour and
Calcutta have brought about this. The incidence of the bore tides
almost throughout the year during perigee spring tides has become
a present day feature. In order to obviate serious damage to ship-
ping, it has been found necessary to shift medium draft vessels to the
Docks and at time the riverside jetties have to be cleared of even
light draft vessels. This has led to congestion in the Docks and
bunching of ships as vessel can only avail of better drafts during
spring tides when more tide restrictions are imposed.

D. Draft of 26 feet

13. The following table shows the changes in the navigable depths
of the river Hooghly in terms of 26’ and 24’ draft vessels since 1954:

Number of days open to
Year

26’ draft 24’ draft

vessels vessels
1954 . . . . . . . . . . 48 276
1988 . . . . . . . . . . 148 272
1056 . . . . . . . . . . 163 276
1957 . . . . . . . . . . 49 288
14988 . . . . . . . . . . 9 129
1959 . . . . . . . . . . 12 94
1960 . . . . . . . . . 34 125
1961 . . . . . . . . . . o 37
19062 . . . . . . . . . . 13 71
1963 . . . . . . . . . 56 187
1964 . . . . . . . . . . 40 123

TPhe Committee note that while in 1956 the Calcutta Port
remained open for 168 days to vessels of 26" draft and 276 days to
vessels of 24’ draft, the position rapidly deteriorated thereafter reach-
ing the lowest point in 1961 when the Port was not open even for a
single day to 26’ draft vessels and was open for only 37 days to 24
draft vessels. The position slightly improved in 1962 and to a greater
extent in 1963. The Committee regret to find that in 1964 the num-
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ber of days for which the Port was open to vessels of 26’ draft and'
24’ draft has again come down as compared to the corresponding:
figures for the preceding year.

The Committee consider that there is need for intensifying mea~
sures to ensure that the Port of Calcutta remains open to vessels of
26’ draft and 24’ draft for at least the same number of days as used
to be the case in 1956. The Committee need hardly add that after
head-waters become available from Farakka the effort should be
not only to improve upon the record of 1956 but also to open the
port to vessels of about 30 feet draft as far as possible.

E. Fall in Navigational Depths

14. According to Port Commissioners the fall in the number of
days in the navigable drafts of the river is related directly to—

(a) problems of local nature; and

(b) the long-term deterioration of the river.

F. Problems of Local Nature

15. One of the chief problems of local nature of Calcutta Port is
the existence of bars and shoals at—

A. Balari-Rangafalla
B. Ninan-Nurpur, Eastern Gut
C. Moyapur-Royapur

16. The Committee are informed that as a result of corrective mea-.
sures and construction of new navigational tracks, the depth at
Balari improved from 7-6” in February, 1962 to about 12’ in 1964.
It is stated that with this depth, the bar is not likely to involve any
restrictions to 26' draft vessels for about 200 days in a year.

As regards the Eastern Gut, Ninan-Nurpur and Fulta area, it is
etated that due to extensive training measures recently carried out,
it is anticipated that a depth of 12’' would be available in 1965 for 26"
dreft vessels to negotiate this reach for about 200 days in a year.

The Committee have been further informed by the Port Com-
missioners that depths in Moyapur and Royapur bars have been
progressively falling in spite of sustained dredging. Schemes for
improvement of depth in Moyapur and Royapur by training measures
have not yet been formulated.
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G. Long-term Deterioration

17. It is stated that the long-term deterioration of the River has:
been brought about primarily by the diminution of fresh water
supply from the Ganga. It has been described aptly by A Chamber
as “a flood river i.e., the force of the flood in the river is greater than
the force of the ebb. More silt is brought up the river than is taken
down. This in turn raises the level of the river bed which in turn
increase the force and frequency of the bore tides which again bring
up more silt, thus creating a general snow-balling effect.”

H. Draft of 35’

18. The Committee have been informed in evidence that even
after the Farakka Barrage® is commissioned and Ganga water
brought in, all the ills of the Calcutba Port would not be over as it
would still not be possible to bring in vessels of 35’ draft due to
sharp bends and bars in the river. At present the Port hardly gets
a draft of 26’ to 27’ on any day.

1. Length of Ships

19. Apart from draft, there is the problem of the length of the
ships of 600’, 750’ and even 800’. The maximum length of & ship that
can navigate the river ut present above Diomond Harbour is res-
tricted to 530 feet under ordinary circumstances and 550 feet under
special circumstances.

The Committee are given to understand that with the develop-
ment of the subsidiary port of Haldia, which is also dealt with later
in this Report, the problems of length and draft of the Calcutta
Port would be resolved as the Haldia Dock System will provide
access to ships upto 35 feet draft without any restriction in regard
to length of this ships.

The Committee have no doubt that much of the present ills of
Calcutta Port referred to above in regard to navigability will end
with the construction of the Port at Haldia and therefore suggest
that the Haldia Project should be executed on a high priority basis.

sDiscussed in Chapter VII.



CHAPTER V. DREDGING

20. As indicated in earlier paragraphs, the riverine Port of
«Calcutta survives only by intensive dredging throughout the year.

A. Rising Cost of Dredging

21. The cost of dredging the river Hooghly has been going up
every year as would be seen from the following table: —
(In lakhs of rupees)

Total
expenses

(including

Year deprecia-
tion)

1948-49 . . . . . . . . . . . 57°95
1949-50 . . . . . . . . . . . 6635
1950-51 . . . . . . . . . . . 79°33
1951-52 . . . . . . . . . . . 254
1952-53 . . . . . . . . . . . 10124
1953-54 . . . . . . . . . . . 109-57
1954-55 . . . . . . . . . . . 10R-12
1955-56 . . . . . . . . : . . 117-98
1956-5~ . . . . . . . . . . . 137°41
1957-58 . . . . . . . . . . . 142-14
1955-59 . . . . . . : . . . . 19346
1959-60 . . . . . . . . . . . 190-37
1960-61 . . . . . . . . . . 234°49
1961-6:2 . . . . . . . . . . 280-98
19%.2-63 . . . . . . . . . . 32C-59
1963-64 . . . . . . . . . 35C*2Q
196.3-65 /estimated, . . . . . . . . 38:.00

B. Representation by Chambers of Commerce

22. The cost of maintaining and servicing the river Hooghly is
being financed entirely by the Commissioners for the Port of
Calcutta out of the dues levied on the users of the Port.

A leading chamber of commerce and industry have urged in its
memorandum to the Committee that “the enormous cost of main-
taining and servicing the river Hooghly is financed entirely by the

18
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Commissioners for the Port of Calcutta out of the dues levied ca
the users of the Port and the magnitude of this cost in comparison
with that borne by the users of other Indian Ports constitutes, in
our opinion, a discriminatory ‘burden albeit unintentional, which
-should more equitably be borne by the Central Government and
thus shared indirectly by the whole of India”. A number of other
.chambers of commerce have also pleaded that the cost of maintain-

ing navigability in the river Hooghly should be met from the Central
Revenues.

C. Practice in Foreign Countries

23. The Committee understand that in the United States, the
Crop of Engineers of the American Army, are responsible for main-
taining navigation in harbour projects.

The Committee are informed that the maintenance of river

Nieuwe Mass which serves the Port of Rotterdam is the responsibi-
lity of the State.

The Committee are also given to understand that “the dredging
of the River Elbe and maintenance of the fairways in the lower part
of th~ Elhe to its mouth in the North Sea is undertaken by the
Federzl Government of Germany on the basis of a State’s contract
between this Government and the State of Hamburg.”

As is well-known, river Hooghly is one of the most difficult rivers
for narigation and huge amounts have to be spent to clear the silt
to keep the Port in operation. Besides. the Port of Calcutta serves
not only the State of West Bengal but also the neighbouring States
of Assai. Bilar, Uttar Pradesh. Orissa etc. Calcutta, in fact is the

biggest Port of the country handling about 45 per cent of export

trade and 40 per cent f import trade. The port charges are in a¢ way

direct burden on Ind:a’s export and to that extent handicap the
country's export effor!. In view of these considerations, the Com-
mittee would suggest thar the question of the Central Government®
taking over the responsibility jor the maintenance of river Hooghly
for Calcutta Port may e examined in all its ramifications.

D. Dredging Fleet

24. The Port at present possesses five large and one small suction
‘dredgers for the bars and crossings and two small suction dredgers,
four Bucket dredgers. six hopper barges and one Grab dredger for

*Sce para 19 also.
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lock entrance, Dock berths and basins and Riverside berths. Parti-
culars of these dredgers are as follows:

Vessel Year of
Commis-
sion

Large Suction Dredgers
Dr. ‘Balari’ . 1913
Dr. ‘Gunga’ 1922
Dr. ‘Jalengi’ 1950
Dr. ‘Bhagirathi’ 1958
Dr. ‘Maitena’ 1961
Small Suction Dredgers
Dr. ‘Pmsy' . 1951
Dr. ‘Daisy’ . 1951
Bucket Dredgers
Dr. ‘Boxer’ . 1912
Dr. ‘Bulidog’ 1928
Dr. ‘Bully’ . 1951
Dr. ‘Aioy’ [961

E. Dredging Operations

25. Dredging of river Hooghly was first introduced in 1907 to
cope with the problems of siltation of the Upper Bers. Since then
the technique and the design of dredgers has been considerably

improved to cope with the changing conditions.

The dredging units may be divided broadly under the following

two categories: —

(1) The first category, viz., the Port Dredging Unit deals with
the problems of siltation in the Port area, lock entran-
ces and at various jetties and river side moorings which

shoal considerably during the bore tides.

(2) The large suction dredgers, constituting the second cate-

gory, are used for maintaining navigable

approaches

between Diamond Harbour and Calcutta and at Balari

Bar.

During the past four years with the deterioration of Balari
Rangafala Channels considerable dredging has been carried out in
this area down stream of Diamond Harbour. The dredger “Maitena”
acquired by the Port Trust in 1961 is capable of operating in the
estuary on most days in the year.
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It has been stated during evidence before the Committee that
Calcutta Port has recently placed an order for an estuarian dredger
costing about Rs. 250 lakhs so that the governing bars in the estuary
can be sufficiently deepened to bring in 35 draft vessels in the
proposed Haldia Port.

F. Maintenance of Dredgers

26. It has been represented to the Committee by a leading non-
ommcial organisation that “repair and maintenance is taking too long,
perhaps due to the absence of adequate Port Commissioners’ repair
facilities, and that better use could be made of the fleet by working
overtime at the repair yard....We believe that the dredging
effort could be increased by providing double crews and by working
double shifts, and by fitting dredgers with the latest navigational
aids.”

As dredgers involve large capital outlay, the Committee would
suggest that the Port authorities should make every effort to im-
prove their utilisation by making adequate arrangements for servi-
‘cing, maintenance and operational staff. The Committee would also
suggest that the question of providing latest navigational aids to
improve utilisation of dredgers may be considered.

G. Central Dredger Pool

27. The Committee have been informed that a decision has been
taken for the construction of a Central Dredger Pool for minor
ports and that a beginning has been made with two dredgers of
identical design intended primarilv to help the Maritime State
Governments in dredging their Ports. The dredgers would be hired
to the State Governments according to a programme drawn up in
advance from time to time. The cost of these dredgers and ancillary
‘equipment is as follows:

Two Tugs . . . . . . . Rs. 45-40 lakhs
Pipeline . . . . . . . Rs.27-10 lakhs
Hopper Barges . . . . . . Rs. 73:04 lakhs

It is stated that the intention of the Government is to add to
the Pool additional dredgers which may be of different specifica-
tions if need be from those now in use.

The Committee welcome the formation of a Central Dredger
Pool for minor ports. The Committee need hardly stress that a Cen-
tral Dredger Pool apart from ensuring economy in dredging opera-



tions would make available a Central reserve of strategic machinery.
and equipment for use in an emergency in any port.

H. Manufacture of Dredgers indigenously

28. A dredger is generally tailer made that is to sey built speci-
ally to specifications of the job. An effort has been made in recent
years to construct dredgers within the country. A list of dredgers
built in the country or under construction is given below:—

Dredger Built for Name of firm
12"’ Cutter Suction dredger for L.W.T. use Garden Reach (1957) Workshop,
the Ganga with pipe-line Calcutta THC, Holland were

the collaborators.

Two Self-propelled 22”  cutter Minor Ports Pool Ellicott Machine  Corporation,

suction dredgers. (cost Rs. USA are¢ the main contractors
170-00 lakhs foreign ex- (Hooghlvy Docking Company
change content—Rs. 100 Calcutta ar¢ the builders in
lakhs.) India)

Suction Dredger (cost Rs. 125 Paradeep Garden Reach Calcutta, in
lakhs—foreign exchange co- collaboration  with L.M.G.
ntent—Rs. 61- 83 lakhs) West Germany.

Suction Dredger {cost Rs. 15-s1  Kerala Govt. Brunton & Co (IHC Holland
lakhs—foreign exchange co- arc collaborating)

ntent Rs. 6- 17 lakhs).

A proposal of Garden Reach Workshop, Calcutta to build a bucket
dredger for Calcutta Port fell through due to price difference and
the stipulations of the International Bank for Reconstruction and
Development. This price difference was as follows:—

Total cost
" (Rs. in lakhs)
(i) Lowest offer of a fureign (U.K.) firm . . . 99-02
(ii) Offer of M/s Garden Reach Workshop . . . 114°12
Difference . . . 1§-10

The Committee suggest that Government may take suitable
measures such as allowing drawback of import duty on parts and
machinery required for manufacture of dredgers within the coun-
try so. that the quotations of Indian manufucturers can stand fav-
owrable comperison with quotations received from foreign mane-
facturers in response to global tenders.



The Committee would also emphasise that .special attention
should be paid to the designing of the dredgers so that in due
course “know-how” is developed within the country to undertake
manufacture of dredgers suited to local conditions and require-
ments.

1. Disposal of Spoil Dredged

29. The disposal of spoil dredged has always presented a very
complex problem due to the extraordinary hydrological regime of
the river. Except for the port area where a part of the spoil dredg-
ed in the Docks by the Bucket Dredgers has been utilised for re-
clamation, the majority of the spoil dredged in the river is dumped
back into the river at the head of the Culs-De-Sac where the cur-
rent in preponderance is dissipating. The main idea of dumping
this spoil at the head of the Culs-De-Sac is to ensure that this mate-
rial is pushed further up on the sand upstream and may assist in
deflecting the current on to the channel dredged. The question of
selecting suitable dumping grounds was also referred to the Re-
search Station, Poona and model experiments are now nearing com-
pletion to select the most suitable dumping ground. Experiments
have also been carried out by the Port Authorities recently on the
river by using (a) Radio Active Isotopes and (b) Flourescent Tra-
cers to study the bed movement in certain reaches.

The Committee suggest that the research on the question of
selecting the most suitable dumping ground to disposal of spoil
dredged from the river should be intensified and should receive cons-
tant attention in view of its far-reaching effects on the navigation
of the river.



CHAPTER VI
RIVER TRAINING WORKS

30. The extent to which the four river training works so far
‘undertaken viz. construction of Spur at Akra, training work at Fulta
Point, reclamation of Diamond Sand and cutting a new channel
over the Balari Bar have contributed to an improvement in the navig-
able depths is indicated below:—

(i) Akra Spur

The construction of the Akra Spur has reduced the dredging
in that locality by about 50 per cent.

(ii) Fulta Point Scheme
(a) Navigational hazards that existed have been eliminated.

(b) The river in this reach is still in a state of transition and

further works in the nature of sympotomatic corrective
treatment is contemplated.

(iii) Diamond Sand Reclamation Works

The erosion on the western bank opposite Diamond Harbour

has been stopped after the construction of the Spur at
Diamonds Sands.

This, in turn, has helped in a stabler regime of the
river in that reach and resulted in better flow conditions
on the re-aligned Balari Bar.

(iv) Re-alignment of the Balari Bar

In 1960, the depths on the old Balari Bar alignment fell to 4
feet 6 inches. As a result of re-alignment of the Balari
Bar and the beneficial effect of the works mentioned in

para (iii), the depth on the Balari Bar has improved to
about 11 feet.

It has been represented to the Committee by a non-official organ-
isation that:

“The local experts are at variance as to the benefits/disad-
vantages of the Fulta Point Scheme and it seems as if
only time -vill tell. Doubt has been expressed whether the
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scheme has proved as beneficial as was envisaged. Silt-
ing continues to take place here during most of the
year and there are considerable eddies at the change
of tide.

Balari Bar crossing, to which must be linked the Diamond
Harbour Sand Scheme, is unstable and the crossing

requires frequent dredging to maintain navigable
depths.”

The Committee regret to note that the depths on the old Balari
Bar alignment should have been allowed to fall as low as 4—6" in
1960. The Committee would suggest that a critical assessment
of these training works may be undertaken with a view to taoke
remedial action in good time and to devise new training works ‘n
the light of experience.

2568(Aii) LS—3.



CHAPTER VII. GANGA BARRAGE SCHEME AT FARAKKA

31. The Ganga Barrage Scheme at Farakka was sanctioned in
1961. It consists of a barrage across the Ganga at Farakka, a few
miles above where the Ganga branches into the Bhagirathi, and a
canal 26 miles long taking off from the barrage and falling into the

Bhagirathi.

The Ganga Barrage is not an irrigation project. Its object is
to divert fresh water from the Ganga so as to open up the Bhagi-
rathi (Hooghly) and save Calcutta Port. It has been stated that of
the nine principal bars and crossings in Hooghly the upper five
bars are sure to improve with upland supplies, while the lower bars
will improve with upland supplies and the construction of training
works.

A. Benefits

32. The benefits expected from the Farakka Barrage are briefly
described below:

(a) It will reduce the frequency and intensity of great tidal
waves which move up the Hooghly and affect ships
going up to and down from Calcutta.

(b) It will reduce the content of salt in the water of Calcutta
and thus improve it for drinking and use in factories;

(¢) On the top of the barrage will be a rail-cum-road bridge
to connect by railwav the southern part with the north-
ern part of West Bengal and with Assam.

(d) It will improve navigation in the Ganga.

(e) It will reduce flood hazards in the catchment area of the
river.

33. It has been represented that there has been delay in the
execution of the Project largely due to non-availability of earth-
moving and other equipment, delay in the release of foreign ex-
change, too many committees through which processing is done,
frequent revision of designs etc.

The Study Group of the Committee which visited the Project
site in July, 1964 were informed that out of the Irrigation end Power
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quota a sum of Rs. 103 lakhs had been earmarked during the first
half of 1964-65 for meeting the requirements of the Project from
sterling and dollar areas. Another sum of Rs. 400 lakhs has also
been earmarked for meeting the requirements of purchases from
U.S.S.R. and East European countries. Sanction for purchases of
4500 M. tonnes of U.S.S.R. Sheet Piles or Cofferdam has since been
issued. Apart from this, sanction for purchase of 7500 M.T. of
Japanese Sheet Piles for Cofferdam has also been given. It is also
understood that some earth-moving equipment is being made avail-
able for this working season by the Ministry of Defence.

It has been represented to the Study Group that the major diffi-
culty is that there is no separate block sanction of foreign exchange
for the project with the result that for purchase of each item in-
volving foreign exchange a number of formalities have to be gone
through before applicaticn for Import Licence is sent to the Con-
troller of Imports and Exports. This inevitably takes time. It is
stated that this time lag can be minimised if a block amount of
foreign exchange is sanctioned for the project. in which case as
soon as sanction to purchase equipment. spares and stores is issued
by the competent authority. arrangement for issue of Import Licence
may be made simultaneously.

As Farckka Barrage has a vital bearing on the navigability of
river Hooghly and the future of Calcutta Port. the Committee would
stress that the work on the Barrage should be proceeded with ut-
most expedition. The Committee would in particular suggest that
adequate foreign exchange should be made available well in ad-
vance for importing the requisite essential equipment and materials
so that the progress of the work is in no way impeded and the sche-
duled programme of construction is kept up.

The Committee would also suggest that the processing of ap-
plications for the release of foreign exchange for import of requisite
essential equipment and materials man be streamlined to obviate
delay.

B. Integrated Control over Farakka, Calcutta and Haldia

34. It has been stated that when the Farakka Barrage is in
operation it must be ensured that release of water at Farakka is
regulated keeping in view fully the needs of Calcutta Port and all
other interests and that the river from Calcutta to Farakka is also
properly maintained. The Committee are assured that Government
are fully aware of the need for an effective liasion at a high level
between the organisation incharge of the Project and the Calcutta
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Port Commissioners. The present Farakka Control Board includes
the Chairman, Calcutta Port Trust, as one of its Members.

The Committee would like to mention here the importance of
the Farakka in connection with the Calcutta Port and also as an
important link for road and river transport between Calcutta and
upper and north eastern India. The Committee feel that the flow
of water down the spill channel from the Bhagirathi and Hnoghly
should be carefully regulated as it would be of great importance
not only for Calcutta Port but also for Haldia. As such, the Com-
mittee would suggest to the Government to consider the question
of co-ordinating working of Farakka Barrage, Calcutta Port and
Haldia Port through proper administrative machinery. The Com-
mittee would also suggest that Farakka should be developed os a
junction for river and road transport from Calcutta upto at least
Patna and from Calcutta to Assam and the strategic section of the
north east frontier so as to give relief to the over-worked rail and
road transport system in the area. As such, the Committee feel
that Farakka should be developed as an industrial area also. parti-
cularly for the manufacture of road and river transport vehicles.
This may also give added employment facilities for the displaced
persons entering West Bengal.



CHAPTER VIII. HYDRAULIC STUDIES
A. Hydraulic Study Department

35. The Calcutta Port Commissioners’ Hydraulic Study Depart-
ment was set up in February, 1962. Its principal functions are to
understand the hydraulic problems of the River Hooghly and direct
appropriate model experiments and draw conclusions on comple-
tion of such experiments for improving its navigability. The Com-
mittee are informed that in the last three years the Department
have suggested practical measures in the matter of selection of

ground for dumping of dredged spoil, bank erosion and alignment
of navigational channels in difficult stretches.

The following problems are stated to be currently under study
in the Hydraulic Study Department:

(a) Studies in advanced stage

(i) Location of site for dumping dredged spoil of Auckland
Bar;

(ii) Studies for improvement of depths at Balari Bar;

(iii) Regime of the Bhagirathi in the post-Farakka period for
improvement of the regime of the Hooghly;

(iv) Drafts of River Hooghly 1964 to 1974.

(b) Studies in progress but not sufficiently .advanced for purpose
of evaluation

(i) Feasibility studies for removal of bars in the upper tidal
compartment (from Calcutta upto Swarupgange) for
improvement of navigable depths of the River Hooghly.

(ii) Prototype studies of siltation in the Fulta reach for im-

provement of depths in the Ninan, Nurpur and Eastern
Gut.

(iii) Measures for prevention of erosion of the banks

for
improvement of depths.

(iv) Studies of salinity intrusion and its influence on navi-
gable depths.

(v) Studies of various dredging sites and measures on im-
provement of depths.
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(c) Studies in early stages

(i) Study of contribution of tributaries for the improvement
of navigability of the River Hooghly.

(ii) Mathematical .studies for determining the reasons of
shoaling and measures for their elimination.

It has been suggested to the Committee by a leading Chamber of
Commerce that the River Hooghly should have its own Research
Station.

The Committee are glad to note that the Calcutta Hydrawiic
Department is rendering valuable service to the Port in hydraulic
studies of the river. They, however feel that with the coming up
of the Haldia Port on the one hand and the Farakka Barrage on
the other. the Hydraulic Study Department will have to undertake
study of a larger number of problems in the coming vears. The
Committee, therefore. suggest that the scope of the Department
should be expanded gradually to enable it to face the additional
tasks ahead in the process of rendering on-the-spot expert advice to
the Calcutta Port Authorities on the complex hydraulic problems
of the river made all the more complex by the coming into being
of the Farakka Barrage and the Haldia Port.

B. Central Water and Power Station, Poona

36. Calcutta Port authorities have been availing of the expert
services of the Central Water and Power Research Station, Poona,
to advise them on intricate problems connected with the positioning
of various engineering structures in the river Hooghly. It is stated
that the Central Water and Power Research Station, Poona, have
been carrying out long term studies of the River Hooghly with the
help of models and that the port authorities have been continuously
supplying them the requisite data. The specific problems referred
by the Calcutta Port authorities to the Central Water and Power
Research Station, Poona, during the last three years are indicaited
below:

(1) Studies for stability of Haldia channel—Work completed.

(2) Positioning of the Lock Entrance to the Haldia Dock
system with a view to realising optimum manoeuvra-
bility and minimum  maintenance dredging—Work
completed.

(3) Positioning of the Haldia Oil Jetty and investigations for
the effects of proposed structural design on the manoeu-
vrability—Advanced stage.
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(4) Studies in respect of proposed Calcutta-Howrah High
level bridge across the Hooghly—Awaiting evaluation.

(5) Feasibility studies for improvement of depths at Nurpur—
Awaiting evaluation.

(6) Effect of wreck of s.s. ‘Nartand’ on the tidal regime of the
Hooghly—Work completed.

While advice on problems indicated against items (1), (2) and
(6) has already been rendered, the remaining three problems are
still under study.

The following problems are stated to be on the waiting list of the
Poona Station and would be taken up as soon as models are avail-
able or their studies:

(1) Investigations for the training works for the improve-
men: of the Movapur Bar.

(2) Training works for the stabilization of the Balari Bar
Crossing.

(3) Basic investigations on the effect of deterioration of Rup-
narain on the tidal propagation in the Hooghly.

(4) Effect of bank erosion on the tidal propagation in the
Hooghly.

The Committee are informed that no practical difficulties have
been experienced in the existing arrangements and that there has
been close association between the Port authorities and the Central
Water and Power Research Station, Poona.

The Committee would stress the need for close liaison between
the Hydraulic Study Department of Calcutta Port and the Central
Water and Power Research Station. Poona so as to ensure that there
is no over-lapping in the study of problems and that the Hydraulic
Study Department in the port is helped to develop on the right lines.
The Committee would also suggest that the probems pending inves-
tigation particularly those relating to the stabilization of Balari Bar
Crossing and the effect of bank erosion on the tidal propagation in
the Hooghly should be taken in hand at an early date.

The Committee would also suggest that Calcutta Port authorities
should maintain liaison with the State Government River Research

Institute at Hiranghata.



CHAPTER IX. RIVER SERVICES
A. River Survey Service

37. The River Survey Service under the Director of Marine De-
partment was set up in the year 1881 when the control of the Port
was transferred to the Commissioners. The normal functions of the
River Survey Service are to produce a daily chart of the river in
regard to the depth, which is given to the pilots, shipmasters etc. in
order to enable them to navigate the ships.

The table below gives an idea of the expenditure incurred on
the River Survey Service in 1927-28 and 1963-64. These figures do
not include depreciation of the survey vessels and general charges
and other items of common expenditure debitable to River Survey
establishment on pro-rata basis.

1927-28 1963-64

Rs. Rs.
Establishment ° . . . . . . . . . 1,71,03§  4,81,8§7
Running cost of thres vessels . . . . . . . 32,797  4,76,551

2,03,832  9,5§7,4c8

The Committee hope that close liaison exists between River Sur-
vey Service and the Hydraulic Study Department which studies
problems regarding the navigability of River Hooghly.

B. Calcutta Pilot Service

38. Hitherto pilotage in the Calcutta Port has been divided into
two parts, viz.,, River Pilotage performed by Hooghly Pilots and
Harbour Pilotage performed by the Assistant Harbour Masters. It
has been stated that only Master Mariners were recruited as Assist-
ant Harbour Masters while persons with First Mate’s Certificate or
ex-Dufferin cadets were appointed as apprentices in the Hooghly
Pilot Service and given intensive #%raining for four to five years
before they qualified as River Pilots.

Under a scheme of re-organisation both the marine services have
been merged with effect from the 10th June, 1964 into a combined
service called ‘The Calcutta Pilot Service’. The recruitment to the
combined service is restricted to Master Mariners.

The Committee are informed that although by and large the
pilots have favoured the merger, there has been some resistance
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from the Assistant Harbour Masters who have adopted aelaying
tactics following the formation of the new service. The main reason
for such a state of affairs is said “o be service rivalry between the
Hooghly pilots and the Assistant Harbour Masters.

The Committee note that the Assistant Harbour Masters went on
a strike in January, 1965 when an officiating Harbour Master was
demoted to his substantive post by the Port Authorities. The strike
has been given up after it had lasted for several weeks. When pres-
sure was being put by shippers to raise freight rates on the alleged
ground of slow turn round of ships and when all-out efforts should
have been made to bring about operational efficiency in Calcutta
Port, the Committee regret that a strike among the essential sér-
vices of the Calcutta Port has occurred creating further difficulties
for the Port. The Committee view the recurrence of such strikes
among the essential services with concern and distress and feel the
Government should have taken appropriate actions to prevent the
strike andjor to take adequate steps as provided by the law in
the event of a strike by essential services.

The Committee agree that “the Hooghly channel is a difficult
river and none of the Marine services should be or would be allowed
to interrupt the service”. The Committee further expect that the
Marine services will also realise their responsibilities in this matter
to the mation.



CHAPTER X. PORT CHARGES

A. High Charges

39. It has betn represented to the Committee by leading Chambars
of Commerce that Calcutta Port charges are higher as compared to
other ports in India. Comparative statistics of aggregate port
charges are not available, but from the table below it would be
evident that on the basis of income received per unit metric ton of
cargo handled, the charges in Calcutta are higher than in Bombay or
Madras:

Port Year Total Total Income
Imports/ revenue received
Exports  received per unit

metric ton
of cargo
handled
{Rs. in ‘Rs. in Rs.
thousands)  lakhs)
Calcutta . . . . . . 1962-63 10,203 1697 16:6
Bombay. . . . . . . 1961-62 14.54% 15°54 1c- 7

Madras . . . . . . . 1962-63 3,785 4-78 12°6

The Committee understand that a strict comparison between the
charges in different ports may not be quite appropriate since they
handle different tvpes of cargo and the rates charged also differ
from port 10 port; but it is admitted that taking into account the
‘river due element’ of the port, charges in Calcutta are on the high
side.

It would be recalled that the Committee of Inquiry into the
Major Ports of Great Britain had recommended inter alia as fol-
lows: —

“There is. however, a wide field for standardisation in the
structure and nomenclature of port charges. We have
already mentioned the many different terms which are
used to describe dues on ships and goods; it should
not be too difficult to arrive at a standard terminology
for all ports. Similarly a greater measure of stand-
ardisation might be applied to the period which is
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covered by payment of the initial due and to the
method by which additional charges are made after this
period, to the areas under which voyages are classified
Jor dues purposes, to the special circumstances which
rank for reduced rates and ‘o the type and unit of

weight, volume or number by which dues on goods are
charged.”

The Committee would suggest that Government may consider
the question of appointing a Cominittee consisting of representa-
tives of the major ports, shipping interests, leading Chambers of
Commerce and Industry, Ministries of Transport and Finance to go
into the question of rationalisation of port charges for major ‘ports
of India and bringing about as much standardisation in the struc-
ture and nomenclature of port charges as possible. The aforemen-
tioned Committee may also examine the question of Central Gov-
ernment taking over responsibility of the maintenance of naviga-
tion of river Hooghly* so that the port charges for Calcutta are’

brought in line as far as possible with the charges levied in other
major ports.

B. Standardisation of documentation

40. As mentioned in para 39 of the Report, a leading Chamber of
Commerce and Industry has represented to the Committee that *“the
merchant has to jump through too many paper hoops” in order to
comply with the formalities of documentation. In this connection
the Committee would like to draw attention to the following re-
commendation made by the Committee of Enquiry into the Major
Ports of Great Britain in their Report (1962):

“Standardisation o documentation is another field in which
more rapid progress would be of great benefit to im-
porters and exporiers. We see no reason why, for
example. standard consignment notes and forms of ac-
count should not be adopted by all the major ports,
even allowing for the fact that different mechanised ac-
counting systems are used from port to port”.

The Estimates Committee would suggest that the Committee sug-
gested above may also examine the question of standardisation and

simplification of documentation so as to speed up clearance from the
port.

*Sara 23.
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C. Publicising Port Facilities

41. The Committee find that the facilities available in the Indian
Ports are not being adequately publicised unlike Europe and United
States where hand-books and other informatory literature on the
ports are brought out in an attractive form and widely circulated.
The Committee suggest that the major ports in India should bring
out hand-books and other informatory literature showing the facili-
ties available at the ports and other rules and regulations of interest
to the shippers, importers, exporters, etc.

D. Management Accountancy

42. The Committee would suggest that special attention may be
paid to the need for introducing and developing management
accountancy in ports with a view to provide ready index of the
income and expenditure accruing on diverse activities and making
each one self supporting, as far as possible. They would also suggest
that the question of adopting a common Accounts Code for the
analysis of income and expenditure in all major ports may be
eramined in consultation with the Ministry of Finance and Com-
ptroller and Auditor General.



CHAPTER XI. BERTHING FACILITIES
A. Existing Facilities

43. The Calcutta Port has two Dock systems namely the Kidder-
pore Docks end the King George’s Docks which are provided with a
number of berths. The present position is as under:—

Calcutta . . . . . . § Jetties
Kidderpore . . . . . . 2% »
King George . . . . .9 »»
Garden Reach . . . . . 5

»

45 Working Berths

Besides, these there are 60 buoys and river moorings.

It has been represented to the Committee by a leading Chamber
of Commerce that as the severity of bore tides has of late been
increasing, it is imperative that more holding berths should be pro-
vided in Calcutta Port. It has been represented that in 1964 the
46 river moorings were effected by bore tides for 1314 days while
the 10 Calcutta and Garden Reach Jetties were affected for 40 days.
The Committee note that provision exists in the Third Five Year
Plan for providing additional docking and berthing facilities at an
estimated cost of Rs. 378 crores. It has been stated during evidence
that work has been started for providing additional moorings in
King George’s Dock. The additional mooring facilities would be
sufficient to meet the present requirements, but if the demand later
developed it would be possible to provide for additional facilities
in what is popularly known as the ‘Crocodile Ponds’ area.

The Committee feel that now that a firm decision has been taken
on the construction of Haldia Port, close to Calcutta, it is desirable
that the entire position regarding the berthing requirements of
Calcutta Port are reviewed by an Expert Committee.

The exrpert committee may take a long term view of the require-
ments—say for the next 25 years—with particular reference to the
nature and quantum of cargo expected to be handled in Calcutta
Port so that detailed schemes can be drawn up for modernising the
eristing facilities and for providing additional berthing facilities as
may be required.

The expert Committee should also go into the related questions
of promiding proper berthing facilities for execution of repairs to
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ships which are stated to be inadequate at present as also the provi-
sion of modern facilities for handling of large tankers.

The Committee need hardly emphasise that as and when new
working berths are provided it should be ensured that not only they
allow easy approach for the latest type of ships but are fully equipped
for speedily handling the expected cargo.

B. Tanker Discharge Jetties

44. One of the leading Chambers of Commerce has represented
that there has been no improvement for some vears in the provision
of suitable tanker discharge jetties and in fact there has been a
marked deterioration in the condition of the existing jetties at
Budge-Budge.

The Committee have been informed that there are 8 jetties at the
Petroleum Wharf, Budge-Budge and they have remained in operation
during the last three years as under: —

1962 1963 1964

In commission throughout

ettv No. 1
No. 2 Do.
No. 3 Do.
No. § Do.
No. 7 Do.
No. 8 Do.

It is stated that Jetty No. 4 was out of commission in 1963-684 for
about 4 months due to damage to the gangway bybore tides and that
No. 6 jetty was ou! of commission for six months since June 1964
due to damage to pontoons which immobilised it.

The number of tankers which entered the Port in the last three
years and the qua<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>